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To,‘
The Principal District & Sessions Judge (HQs),
Tis Hazari Courts Complex,

. New Delhi-110054.

Regarding Appointment of Mr. Gurvinder Pal Singh, Ms. Nivcdila Anil Slim-ma,
Ms. Sukhvinder Kaur and Mr. Kanwal Jcet Arora as Principal District Judges
on regular basis.

Sub:

I am directed to forward herewith a copy of Notification dated 14.02.2025 in respect
of Mr. Gurvindcr Pal Singh and Ms. Nivcdita /mil Sharma, notification dated l3.(}3.2025 in
respect of Ms. Sukhvinder Kaur and notification dated 02.05.2025 in respect of Mr. Kanwul
Jcet Arora issued by the Department of Law, Justice and Legislative Affairs, Govt. ol'NC'l' of
Delhi, on the above subject, with the request to deliver a copy of the same to the above
mentioned officers.

Sir,

Yours Sincerely '
I

(Arun Bhardwaj)
Registrar General

Encl: As above

Endst. No. /D-2/Gaz.lA/DHC/2025 Dated: _____________

Copy forwarded for information and necessary action to:- .

1. All the Principal District and Sessions Judges, Delhi.
2. The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI), Rouse

Avenue Courts Complex,/New Delhi.
3. The Principal Judge, Family Courts (HQs), South-West, Dwarka Courts Complex, New

Delhi.

sd #-
) (Raj Kumar Rawat)»-' /' 1',

OIC Kl/Lu! 6, Joint Registrar(Gav.ette-IA)
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_ ‘h DEPARTMEl_§IT;QF'.~LAW,JUSTICErAND-~LEGl§LATlYE.AEFAlRSK s LEV-EL, c-wmc, neon: seensr.mm,..r-.r. ESTATE,<NEW~DEI1HI-11.0002
l 1

9 No. F. 6Il)20l5-JudlJSuptluwl l (II -- l$‘l Dated ll.‘ lg z.l'?-014"
l l r V

' NOTIFICATION‘y __,,__,,.,.._-_--_--—
0

v

" No.F.6Itl201‘S*-Judl.1SuptlaW/ Isl - l6°t : Under the provisions of Section 20 of the
Punjab Courts -Act,';"l’9‘1~8",~-tas-*-in -force in the National Capital Territory of Delhi, ‘the
Lt. Govemor of National Capital of Delhi, on the recommendation of the High Court of
Delhi, hereby app,qi_nts*Mr. Giirvintler-P_al Singh and Nlvedita Anil Sharma, Officers of
Delhi Higher Judicial-Service as Principal District Judges on regular basis with effect from
the date they take over.
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VI By Order and in the Name of the
I Lt. Govemor ofNationalCapital Territory ofDelhi,

¢\,,.;.Q.
(Reetesh Singh) '

Principal Secretary (Law, Justice 8: LA.)

F.No.6I1I20l5—JudlJSuptlawl| 4; | - I6? Dated l H l M-l W19‘
Copy forwarded for information and necessary action to:-

1. 11;; Secretary .to_-Govt. oflndia, Ministry of Home Affairs, New mutt.
2. The Secretiy»'o£‘fi1e: Govt. "of ln'dia,.Ministry ofLaw & Justice" (Depanment ofJustice), -

. Jaisalmer House, New Delhi.
3. The -Registrar General High Court of Delhi, New Delhi w.r.t his D.O letter No.

748IDHC/Gaz-1-AfVIlF..2(a)"/2025 -dated 07.02.2025.
4. The ‘Pri‘n‘cipal= District and Session Judgc(l-IQ), Delhi, Tis Hazari Court Complex,

Delhi ' '
s. The Special Secretary (GADlCoord.), Govt. <>rNc'r ofDelhi (in duplicate along with _

I-lindi version ofthe same) for publication in Delhi Gazette (E‘xtra~0rdinary Part-IV).
6. The Controller ofAccounts, Govt. ofNOT of-Delhi.
fl. The PAO-VI , Tis I-Iazari, Delhi, .
8. Officer coneemed through Registrar General, High Court ofDelhi, New Delhi.
9. Guardfile. . A /. Q./

(Reetesh Slngh)
Principal Secretary (Law, Justice & L.A.)

* ‘iv-:;.\'-.t;'
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. (TUBE Pm-"%1SHEDmnELm on-ze, no PART-IV EXTRA-‘ORDINARGOVERNME Y)DEPAR_TMEfig: Eigogan catrrrat. TERRITORY on noun

- - - . noun-noooz
No.F.6!l/2015-Judl./Suptiawl 3 3 §- 39 5 D__M_ I flu 3 I“ L;

NOTIFICATION

No.F.6/1/2015-Judl.l Suptlnwl"S3§" 3 5' 3 I Under the provisions of Section 20 of the Pun'ab
Cmms Act’ ‘Q18’ as in ‘fort: i" the Nafi°“-“I Capital T°"i‘°l}'r°fD¢llii; the Lt. Governor of Natioiial
Capital Territor¥_oi'Delhi, on the recommendation of the High Court of Delhi, appoints the following
officers ofDelhi Higher Judicial Service as Principal District Judges, as under: -

l-. Appointment of Ms. Sukhvinder Kaur as Principal District Judge on regular basis with gffm
from the date she takes over;

2. Appointment of Mr. Kanwal Ject Arora as Principal District Judge on proforma basis with
effect from the date hisjuuior takes over; and

. 3. Appointment of Ms. Nisha Saxena as Principal District Judge under next below rule with
effect from the date she takes over.

By order and in the Name ofthe
Lt. Governor ofNational

Capital Territory ofDe '

’\:;..
J l(Reeteah Singh)

Principal Secretary (Law, Justice & L.A.)

No.F.6/112015-Jucll./Suptlaw/: 335'-' '3"! 5 . Dalfldl l 5i°5’lw°Q);

Copy forwarded for information and necessary action to:-
1. The-Secretary to Govt.~of India, Ministry ofHome Affairs, New Delhi.
2. The Secretary of the Govt. of India, Ministry of Law & Justice. (Department of Justice),

Jaisalmer House, New Delhi. . _ _
3_ Thc Rggisg-3; Gqneral, High Court of Delhi, New Delhi, w.r.t h|s D.O. letter

No.I240lDl-IClGaz-IAIVI/E.2(a)l2025 dated 0_6.03.202_5. _
4, The Digtrict & Sessions Judge, (HQ), Delhi, Trs Hamn Courts Complex, Delhn.
5. The Special Secretary (GAD/Coord.), Govt. of NCT of Delhi (in duplicate along with Hindi

version ofthe same) for publication in Delhi Gazette (Extra~Ordinary Part-IV).
6. The Controller ofAccounts, Govt. ofNCT ofDelhi.
7. The PAO-VI, Tis Hazari, Delhi.
8. Officer eoneemed through Registrar General, High Court oi‘Delhi, New Delhi.
9. Guard file.
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l
_ (Reetesh -Singh)

PM=le@I$=<=r=1M1 (Law, Jttatice & L.A.)
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‘’_ 13, >4‘ (TO B1‘? FUBLISHEn IN DELI-II onznrr'rnl1>AR"r-rv nxrna-onplnanv)
G°"’ER.NMENa" on nmronnr. CAPI'I‘AL 'r1mn1'ronv or nunm' ‘I DEPAR-*1-‘M~EN-T 01' paw, .1us'r1cn AND LEGISLATIVE AFFAIRS

8 ‘LEVEL. c-wmo, onu-11* SECRIEITA-RlA'l‘, l.P. nis'1wr1-1, NEW l)EI.HI-110002
No.F.6/I/-2015-Judl./Suptlaw/é§l - €§“i Datc¢l= O 9-I0 fl "'° “-

NOTIFICATION

No.F.6/l/20l5-.ludl./ Suptlawf 45'I - .491 : in continuation of Notification bearing
No.F.6/ 1/2015-Judi./Suptlaw/335-343 dated I 3.03.2025 and under the provisions ofsetlllvfl 39 0?
the Punjab Courts Act, I918. as in Force in the National Capital Territory of Delhi. the LI-
Governor of National Capital Territory oi‘ Delhi, on the recommendation of the High C°':"" _°f
Delhi, appoints the following offieers of Delhi Higher Judicial Service as Principal Dlstrlct
Judges, as under: -

l. Appointment of Mr. Kanwal Jeet Arora as Principal District Judge on regular
basis with effect from the date he takes over; and _

2. Appointment of Ms. Nisha Soxena-as Principal District Jpdg¢'°" 7°81-'13" basis
against the post becoming available on 01.07.2025 with effect fr0m The dale she
takes over.

By order and in the Name of the
Lt. Governor ofNational

Capital Territory of '

 ¢‘1Z -

(Reetesh Singh)
Principal Secretary (Law, Justice & L.A.)

No.F.6/1/2015-Judl./Suptlaw/ rs‘: -- Mi Dated: O 2.)o $7’?-o '->5“
Copy forwarded for information and necessary action to:- g _

l. The Secretary to Govt. oflndia, Ministry 0f'H0m¢ Affairs. N¢W Dollh-
2. The Secretary of the Govt. of India, Ministry of Lnw'& Justice, (Department oi‘ J ustiee),

Jaisalrner House, New Delhi.
3. The Registrar General, High Court of Delhi, New Delhi, w.r.t his letter No.2056/

D-2/Gaz./DHC/2025 dated 24.04.2025. g
. 4. The District & Sessions Judge, (HQ), Delhi, Tis Hazari Courts Complex, Delhi.

5. The Special Secretary (GAD/Cool-d.), Govt. of NCT of Delhi-(in duplicate along with
Hindi version of the same) for publication in Delhi Gazette (Extra-Ordinary Part-IV).

. The Controller of'Aeoounts, Govt. ofNCT of Delhi.
. The PAO-JV], Tis Hazari, Delhi. .
. Oiiicerconeerned througlt Registrar General, High Court of‘ Delhi, ew Delhi.

Guard -file. _up ~ .
I I II‘ /Q 1,. - 0 5 ‘K (Reetesl: Singh)

rinelpnl_Secretary (Law, Justice & L.A,)
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OFEIQE OF II,-IE PRINCIP!-\L_D_ISTRj[CT 8: SESSIONS_J]J_DGE (HQs)_: DELHI.

' No. us (1)/2025/ZW-(93 " 25°33 Dated, Delhi the 53 5 MAY Z025
Sub : Regarding appointment of Sh. Gurvinder Pal Singh, Ms. Nivedita Anil

Sharma, Ms. Sukhvinder Kaur and Kanwal Jeet Arora, Principal
District Judges on regular basis.

Copy forwarded along with its enclosures for information and
necessary action to :-_ -'

1. The Officers concerned.
2. Ms. Nisha Saxena,Princlpal Judge, Family Courts, South District, Saket Courts,

Vigil - ce, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
site Committee (Hindi/English) and Computer Section, Tis Hazari Courts,

Delhi. .
4. The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.
5. The Sr. A.O.J / A.O J, Administration-I-,Il,IIl, Vigilance, Recruitment Cell, .

Filing Section, Accounts Branch, Fine_& Audit Section, Care-Taking Branch,
Computer Branch, Protocol Branch, LAC Branch, R 8: I Brandi, ‘LAYERS’, ACR
Cell, LT. Cell, & Vulnerable Witness Deposition Cornplex(VWDC), Central
District, Tis Hazari Court, Delhi.

6. The Accounts Officer, Accounts Branch, Central District, Tis I-lazari Courts,
Delhi.

7. The P.S. to Ld. Principal District 8: Sessions Judge(HQs), Room N0. 302-A,
Tis Hazari Courts, Delhi.

N elhi.
 ficerIn-Charge,Administrati0n I,II,lII, Accounts, General Branch,

(Q? ~ , __ .
(Mukes umar 4- :5

District Ju g (Commercial Court)-07
Qfficer In-charge, Jud ial Branch (Central)
For Principal District & Sessions Judge (HQs)

Delhi


